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J/S 19, Administrative

~ Smt. Sunita Ranj wife of Shri
Colony, Moradabad

Versus

Union of India, through its Secretary, Ministry of Human Resources
Development, New Delhi.

o Assistant Comm

i1ssioner, Kendriya Vidyalaya
Slalawala, Hatib

Sangthan, Regional Office
arkala, Dehradun Uttranchal/

Disciplinary Authority.

Principal, Kendriya Vidyalaya, Moradabad.

S. Principal, Kendriya Vidyalaya (O.F.D.) Raipur, Dchradun/lnqtmy Officer.

sereseneenne... Respondents

Present for Applicant Shri Pradip Kumar

Present for Respondents - Shri N. p. Singh

ORDER

(Delivered by Hon’ble Mr. A.K. Gaur, J.M.)

We have heard Shri Pradeep Kumar, learned counsel for the

applicant and Shri N p. Singh, learned Counsel for the respondents.
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2. Learned counse] for the respondents raised g preliminary objection

that the applicant has not exhausted the departmenta] remedy qof filing
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of the copy of this order, if such Fepresentation is received by the

Commissioner concerned, he sha]] consider and pass appropriate
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reasoned and speaking order on the répresentation of the applicant

¥ within a period of two months from the date of the receipt of the certified
i

Copy of this order, taking into account the grievance of the applicant.
While deciding the representation of the applicant the Competent

Authority shall alse look into the quantum of punishment.

D. With the aforesaid directions, the O.A. is disposed of.
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